
C.P. Nc. 

i 

O.A. No. 

Farr Sahai 

IN THE CFNTFAL P.DMINISTFATIVE TRIBUNAL 

JAIPUR BENCH : JP.IPUF 

Date of order 

ll/19998 

n 

495/1997 

sen cf Shri Ram Nathm aged about ~J;; yean; a ~..J 

16.02.2000 

Carpenter~ 

office of the I.O.W.a Shyarrgarh, Western Failway 1 Kota. resident 

of 109 L.H. Fa·ilway Quarter Colony~ Shyarrgarh. 

• •• Petitioner. 

versus 

l. Shri L.R. Thapar 1 D.R.fi'J. a Western Railway 1 Kota Division~ 

Kota. 

2. Shri .An il Kmrar Upr H a I. 0. W. m Shyarrgarh a West ern Rail way a 

Kota Divis kn 1 Kota. _ 
-

3. Shri Ram Lal~ Cffke Superintendent11. office of the I.O.W.a 

, Shyarngarht Western Railway~ Kcta Division~ Kota. 

Respondents. 

Mr.·P.V. Calla 1 Counsel for the petit"icner. 

Mr. Mani.sh Bhandari a Counsel for t.he respondents. 

CORAM: 

Hon'ble Mr. ~ustice B.S. Faikote 1 Vice Chairman. 

Hon'ble Mr. N.P. Nawani 1 Administrative Merrber.· 

(Per Hcn'ble Mr~ Justice B.S. Faikcte) 

This Contempt Petition is filed ccrnpJaining the viclation 

·cf the crcer cf ·the Tribunal· catec 2l.ll.J997. Ey that orcer we 

6ir~ctec,:Xf.J~ the respondents to pay the pay scale .. cf Fs. 

9!:>0-1500 cf the post of Carpenter tc the petjUcner during the 

pendency of the· petition. Now the learned counsel appearing fer 

the, respondents have subrrdtted a letter dated 7.7.98 showing that -in 'ccrrpl j ance cf the direct kns cf this 'Jrj bunal ~. the pet it i c·ner 



.. 
L .. ~• 

f 

- 2 -

has been acccrcec the pay scale of Fs~ 950-1500 wHh a further 

direcUcn that he continued ·to reroajn en the pest cf Khallaej. 

It js also stated that egujvalent pay scale cf Carpenter hae been 

granted tc the petjtjoner. 

2. In the cjrcurostances~ thjs C.P. cces not survjve and the 

CcnteiDpt Pet j t jon j s dj eroj ssed as j nfructucus and net j ces are din . 
.~ 

(N.P. NAWANI) 
Adro. Member 

cvr. 

·~ 
(B.S. RAIKO'IE) 
Vj ce Chaj rrren 


